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Ability of technicians etc. are the 
relevant points.

Shri Taagamani: May I know the 
quantity of lignite exploited annually 
in this mine at present, and to how 
much it is going to be expanded in 
the course of the next two years?

Sardar Swaran Singh: I have
already stated that this mine is being
worked by the State Government. I 
have not got the figures of annual 
production. But I presume they are 
changing from time to time, depend

ing upon the utilisation of the lignite.
So far as the second part of the 

question is concerned, that is, regard
ing the expansion, 1 would , say that 
that would depend upon the decision 
that is taken, after examination ot
the technical report.

Production of 'Dart-6* Aero-Engines

4
f  Shri B. C. Mnllick:

*975 J Sbri ^SLm Krishan Gbpts:
| Shri Khushwaqt Hal:

Shri Tangamanl:
Will the Minister of Defence be

pleased to refer to the reply given to 
Unstarred Question No. 439 on the 
10th August, 1959 and state:

(a) whether Government have 
examined the terms of collaboration 
with the British firm of Rolls Royce
for production of ‘Dart-6’ aero-engines 
in India;

(b) if so, the details thereof; and
(c) tfce action taken in the matter?
The Deputy Minister of Defence 

(Shri Raghuramaiah): (a) Yes, Sir.
(b) It will not be in the public

interest to disclose the details of the 
proposed agreement.

(c) The terms of the agreement
have been finalised and the formal
agreement itself is expected to be
signed shortly.

Shri Vidya Charan Shnkla: May I
know by what time wa intend to begin 
manufacturing these aero-engines

here, and the quantity that we would 
be manufacturing, to begin with?

The Minister of Defence (Shri 
Krishna Menon): The agreement has
been finalised, but has not been signed. 
Therefore, it will be a little premature 
to give an answer to this question. If
the hon. Member puts down a ques
tion during the next session, then, 
perhaps, it may be answered.

Shri Vidya Charan Shnkla: The
agreement has been finalised, but it 
has not actually been signed. So, it
can easily be said by what time we
are going to manufacture these aero
engines.

Mr. Speaker: The hon. Minister is 
not in a position to say that now. If
the hon. Member desires, he may put 
down a question during the next ses
sion, by which time the hon. Minister 
may be in a position to give a reply.

Shri Tangamanl: May 1 know whe
ther the terms of collaboration with 
Rolls Royce will be made available
to us, after the final agreement is 
reached?

8hri Krishna Menon: No, because it 
covers the whole field of development;
and one of the conditions is that we 
should not let out their secrets.

Purchase Irregularities in C.OJ)., 
Chheoki

4•vm S shri S. M. Banerjee:
‘ Shri Panigrahl:

Will the Minister of Defence be 
pleased to refer to the reply given to
Starred Question No. 551 on the 19th 
August, 1959 and state the further
progress made in the inquiry by the 
Special Police Establishment into the 
irregularities in the local purchase of
stores in the Central Ordnance Depot,
Chheoki (Allahabad)?

The Deputy Minister of Defence
(Shri Raghnramatah): The final report 
of the Special Police Establishment in
this case has not as jret been received.
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8krf 8. M. Buurjee: In reply to a 
similar question on a previous occa
sion also, it was stated that the Special 
Police Establishment had not submit
ted its report. May I know why there 
is delay, and whether the Special 
Police Establishment has been asked 
to expedite its r.eport, because a delay 
may encourage some other people to 
indulge in such irregularities?

Shri Rathonunaiah: I cannot speak 
for the Special Police Establishment, 
but I presume they are doing all they 
can.

Shri S. M. Banerjee: May I know 
•whether departmental proceedings 
also will be conducted, after the sub
mission of this report, o r  whether the 
departmental' inquiry is already going 
on into these irregularities?

Shri Ragharamaiah: We are await
ing the report of the Special Police 
Establishment, before we can do any
thing like that.

National Memorial at Jallianwalabafh, 
Amritsar

•977. Shri D. C. Sharma: Will the 
Minister of Scientific Research and 
Cultural Affairs be pleased to refer to 
the reply given to Starred Question 
No. 1391 on the 11th September, 1959, 
and state:

(a) the progress made so far in set
ting up of National Memorial at 
Jallianwala Bagh, Amritsar;

(b) the total expenditure incurred 
on the work so far; and

(c) when it is likely to be com
pleted?

The Minister of Scientific Research 
and Cultural Affairs (Shri Humayun 
Kabir): (a) It is estimated that about 
70 per cent of the work had been 
completed upto 30th November, 1959.

(b) Rs. 5,15,815.90nP upto 27th 
October, 1959.

(t) It is expected that the work wil 
be completed by tb* end of the curren 
w M elil year.

fehri D. C. Sharma: May I know 
w^ether any arrangements will be 
n^de for the proper upkeep, fnain- 
tetiance and running 0# {his memorial, 
and if so, what they are?

Sjhri Humayun Kabir: Obviously,
when the memorial is being set up at. 
a cost of over Rs. 9 lakhs, proper 
arrangements will be made.

§hri D. C. Sharma: I wante to have
details.

%hri Humayun Kabir: The hon.
Member knows that a Very high- 
P°Ver trust has been set up for this 
purpose, and this will be the concern 
°* the trust.
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